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OA No.531/201 1

1. Abdul Kadar S/o shri Hafiz Alxdul Kadar, aged about 58 yeers, R'o 12/28
Rehman Colony, Alka Hotel Ke Pay, Udaipur, at present employed as Casual
Computer Operator, in the office of ZIT (A), 16, Mumal Tower, Udaipur.

2. Ajit Singh Chauhan S/o Kesa: Singh Chauhan, aged about 29 years, R/o

636 Dholi Magri Gali No.2, L. Ldaipur, at present employed as Casual

Corhputer Operator, in the ofﬁu of ITO Ward-2(2), 6, New Fatehpura,

Udaipur.

Bhunveshwar Paneri S/o Onlu uath Paneri, aged about 36 years, R/o 37,
Paneri Bhawan, Inside Chandpole, Udaipur, at present employed as Casual
Computer Operator, in the office 01 ITO (TDS), Udaipur.

4, Dinesh Jain S/o Shri Shanti Lal Jain, aged about 30 years, R/o H.No.208,
Paras Apartment, at present employed as Casual Computer Operator, in the
office of ACIT Circle-2, 6, New Futehpura, Udaipur.

5. ‘Hira Lal Dangi S/o Sh. Mighu Lal Dangi, aged about 19 years, R/o
Khatikwada, Bedla, Udaipur, Pcon',v' at present employed as Casual Peon in the
office of JT CIT, 6, New Fatehpura, Udaipur.

(%)

OA No.530/2011

1. Nagraj Meena S/o Kanji Meena, aged about 38 years, R/o village Khokhadra,
Kherwada, Udaipur, at present employed as Casual Peon, in the office of 1TO
Ward-1'(4) 6, New Fatehpura, Udaipur. -

2. Narayan Lal Dangi S/o Shri Keshu Lal Dangl aged about 22 years, R/o

 Khatikwada, Bedla, Udaipur, at present lnployed as Casual Peon, in the office of
CIT, 16 Mumal Tower, Udaipur.

3. Narbada Shankar Menariya S/o Shri Kalu Ram Ji, aged about 43 years, R/o
village Chirva, Girwa, Udaipur, at prescx;.t employed as Casual Peon, 20 (DDO),
Udaipur.

4, Narendara Bhatnagar S/o Shri Ashox Bhatnagar, aged about 26 years, R/o 30,

ChmawupL Marg, Mahila Mandal ke Pasg, Udaipur, at present employed as Casual

"ZT\\ eon in the orhcu. ITO Ward-2(1), 6, New Fatehpura, Udaipur.

Narendra Purbia S/o shri Himmat Lal Purbia, aged about 31 years, Rio
\ .255 Rampura Choraha, Ubhayshrzv Ji Road, Udaipur, at prescat employed as
Computer Operator in the oftice 0’ CIT, 16 Mumal Tewer, Udaipur.




" 0A No.529/2011 2

.Vikram Arya S/o Shri Bhanwar Lal, aged about 26 years R/o C/o Shankar,Sadan
in front of Central Jail, RaJnagar District Rajsamand, ‘at presen empldyed as,
Casual Chowkidar, in the office of Income Tax, Rajsamand.

2.Ramesh Kumawat S/o Shri Pramanand Kumawat aged about 27 years, R/o E-239,
Nai Abadi, Kandroli, District Rajsamand,; at present employed as Casual Data
Entry Opexator in the office of Income Tax,'Rajsamand. : :

3.Prakash Harijan S/o Shri Kishan Lal Harijan, aged about 26 years, R/o Mukherjee
Choraha, Harij ijan Basti, Kankroli, District Rajsamand, ‘at presen “employed as
Casual Sweeper, in the office of Income Tax; Rajsamand. - .

4.Iswar Lal Prajapat S/o Shri Bhagwan Lal Prajapat, aged about 2 years, R/o V1llage
Banai Post, Binol Via Kuwaria, District Rajsamand, at present employed as
Casual Data Entry Operator, in the office of Income Tax, Rajsamand.

5.Amba Lal Meena S/o Shri Hajari Lal Meena, aged about 33 years, R/o 50 Indra
Collony Village Vasol, District Rajeamand at present employeda Casual Peon,
in the office of Income Tax, I\ggb'unand

OA No. 5’%2/2011

1. Mamsh Rawat S/o Shri Dau Lal Ji,: aged about 30 years, R/o 1 , Mayur Van
Colony, Panerion Ki Madri, Udaipur, at present employed as Ca ual Computer
Operator, in the office of Guest House, CIT, 16, Mumal Tower, Udaipur.”
Manohar Singh Meena S/o shri Nanji Meena, aged about 30 years, R/o village
Karnpuria, Kuwaria, Sarada, Udaipur, at present employed as Casual Cook, in
the office of Guest House, IT Guest Eouse, H.M. Sector-11, Uda{ur

o

3. Padmesh Sharma S/o Shri Harishankar -Sharma, aged about 29 years, R/o Clo
Yashwant Purohit, Brahmpuri Mohalia, Bansi, Chittorgarh, at present employed
as Casual Computer Operator, in the ofﬁce of Guest House, Addl. CIT; Range

Chittorgarh.
4, Praveen Sandhaya S/o Shri Sohan Lal Sanadhaya, aged about 25 years,

R/0G107, Gandhi Nagar, Sector-5, Chittorgarh, at present employed as Casual -
Computer Operator, in the office of Guest - House, DCIT, Circle, Chittorgarh.
Pushkar Choudhary S/o Nandram -Choudhary, aged about 34 years, R/o
Lakharighati, Near Salydnamyan Temple, Udaipur, at present| employed as
Casual Computer Operator, in the office of Guest House, ITO Ward3

Ch1tt01 garh.

L

OA No.533/201]

Y 1. Vijay Singh Chouhan S/o Shri Hari Smgh Chouhan, aged about 33 years, R/o
31, Krisanpura, Gali No.2, Udaipur, at present employed as Casu lPeon in the
office of Jt CIT, 6, New Fatehpula Udalpur
Vinod Kumar Chouhan S/o shri Chotu Lal Chouhan aged about 39 years,
R/0482, Hathi Pol, Chaman Pura, Gali No.9, Udaipur, at present employed as
Casual Peon, in the office of CCIT, 6, New Fatehpura, Udaipur. -
3. Yogesh Meena S/o Shri Omprakash: Meena, aged about 36 years, R/o Swarup
Pura Mavli, Udaipur, at present employed as Casual Peon, in the ‘office of Ito,
TRO, 13-B, Saheli Marg, Udaipur. "+ | o
4, Kishan Lal Meghwal S/o Shri Roop.Lal Meghwal, aged about 26 years, R/o
621, Gali No.3, Machlla Magra, Hiran Magri, Sector f11, Udaipur, at present
» employed as Casual Peon, ACIT, Circle-2, Udaipur. L
= %\. Mukta Sharma D/o Shri Nand Lal Sharma, aged about 31 years, R/0:103, AR
Gomplex, Sector 14, Udaipur, at present employed as Causal Computer
X‘gerawr in the office Sevottam CIT, 6 New Fatehpura, Udalpur o

o

ty,
4,
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0.A. No.534/2011 with MA No. 142/2012

. Naresh Menaria S/o Shri Kishan Lal I\Ienana, aged about 25 yea-s, R.o 255,

Badgoan, Udaipur, at preseiit employed as Casual Computer Operator in the

office of ITO Ward-2 (1), 6, New Fatehpuxa Udaipur.

Pankaj Joshi S/o Shri Kaluram Ji, age? about 31 years, R/o Shreenath General

Store, Goverdhan Villas, Uda1pu1 at present employed as Casual Computer

Operator in the office of ITO Ward -1 (1}, 6, New Fatehpura, Udaipur. ‘

Prashant Singh Ranawat S/o0 Mahipal mngh Ranawat, aged about 30 years, R/o

29, Anand Vihar, Near Secondary School, DPS School Rcad, Sobhagpura,

Udalpur at present employed as Casua,l Computer Operator in the office of Addl.

CIT, Range-2, Udaipur.

4. Rekha Gehlot D/o Chotu Lal, aged about 36 years, R/o H.M. Sec.5, Banjara Basti,
Bdiquur at present employed as Casual Sweeper, in the office of JCIT, Central,

daipur.

5. Rugesh Dangi S/o Shri Nathu Dangi, aged about 25 years, R/o Village Thor,
Th.Girwa, Udaipur, at present employed as Causal Peon, in the office of CIT (A),
16, Mumal Tower, Udaipur.

3]

(W)

_ OA No.535/2011

1. Teji Lal Meena S/o Shri Dungar Lal ji, aged about 19 years, R/o Village
Karnpuria, Kuwaria, Sarada, Udaipur, at present employed as Casual Coo, in the
office of Guest House; IT Guest House, H.M. Sector-11, Udaipur,

Tilkesh Soni S/o Shri Prahlad Soni, aged about 24 years, R/o 342 Lapada, Sunero

Ka Mohallla, Chittorgarh, at present employed as Casual Computer Operator, in

the office of Guest House, ITO ward-2, Chittorgarh.

Yashwant Purohit S/o Shri Shyam Lal Purohit, aged about 27 years, R/o

Br 1hmpun Mohalla, Bansi, Chittorgarh, &t present employed as Casual Compulcr\

Operator, in the oftice of Guest House, {TO, Ward-1 Chittorgarh.

4. Niranjan Nath S/o Shri Dungar Nath, aged about 30 years, R/o C.O.
Gumaniyawala Aap Kari Aaukt Bhawan, Panchwati, Udaipur, at present
employed as Casual Peon, in the othc( of Guest House, CIT< 16 Mumal Tower,
Udaipur.

5. Dinesh Harijan S/o shri Gamera Ji Harijan, aged about 40 years R/o Kachi Basti,
Gandhi Nagar, Harijan Basti, Udaipur, at present employed as Casual Sweeper in
the office of Guest House, IT Guest House, HM. Sector-11, Udaipur.

6. Kishan Lal Dangi S/o Shri Udai Lal Dangi, aged about 25 years, R/o village
Manpura, Lakhawali, Udaipur, at present employed as Casual Chowkidar in
Income Tax Office, 6, New Fatehpura, Udaipur.

o

o

¥ > OA No.536/2011

D Ravi Shankar Bagoria S/o Late Shri Dagla Ram Bagoria, aged about 30 years,
¥ R/o Ram Snghji Ki Bari, Sector-11, House No.5G 14, Udaipur, at present
employed as Casual Peon, in the office JCIT (TDS), Udaipur, ‘

Sashi Kala Gari D/o Babu Garu, agéd about 44 years, R/o 638 Ward No.49,
Takahar Colony, Udaipur, at present employed as Casual Sweeper, in the
office of ITO TRO, 13, B Saheli Mary.

Vishram Bariwa S/o Shri Ram Sahai, aged about 36 years, R/o Near Income
Tax Office, Jain Marvle Ki Gali, Kavakheda, Bhilwara, at present employed
as Casual Waterman/Peon, in the: cffice of Income Tax Officer (DDO),
Bhil-vara Range, Bhilwara. '

Bajrangi Yadav S/o shri Ram Doadria, aged about 29 year R/o Near
Jagannath Mandir Kavakheda, Bkilwara, at present employed as Casual
Waterman/Peon, in the olilee of Inceme Tax Officer (DD), Bhilwara Range,
~ Bhilwara,

(S
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OA No.537/2011

Mahendra singh Rathore S/o Shri :Rat,l;uvir Singh Rathore, aged about 24

years, R/o House No.308, Ward No.7, Jawahar Nagar, Bhi

wara, at present

employed as Casual Waturman/Peon in the .office of Income Tax Officer

(DDO), Bhilwara Range, Bhilwara.

1.

Sohan Lal Dangi S/o Shri Nathu Lal Dangi, aged about 24 years R/o 618,
Gali No.2, Kailash Colony, Machlla ’\/Iagra Hiran Magri, Sector-11, Udaipur,

at present cmpIO) ed as Casual Peon,in the office of CCIT, U
Sonali Patwa D/o Sri Ashok Kumay  Patwa, aged about 2

ﬁalpur
D years, R/o 95,

Pavswee Street, Jagdish Chowk, Udaxpur at present employed as Casual

Computer Operator in the office «of ACIT Circle-1, 6,
Udaipur.

Sonu Chouhan S/o shri Girdhari Lal Ji, aged about 25 years,
Nagar, Harijan Basti, Udaipur, at present employed as Casua
office-of CIT, 16 Mumal Tower, Uddipur.

Dangiyon Ka Guda Thesil Girwa, Udaipur, at present em

New Fatehpura,

R/o 54 Gandhi
| Swecpur in the

loyed as Casual

Vardi Chand Dangi S/o Shri Jagaanath Dangi, aged abog;t 38 years, R/o

Chowkidar, [TO TRO, 13-B, Saheli Varg, Udaipur.

Varsha Mehta D/o Shri Stdtlbll Chandra Mehta, aged-about 29 years, R/o

1338, Adarsh Nagar, Sec.-4, Udaipur, at present empl
Computer Operator in the ofﬁce of ITO Ward-1 (4), 6,
Udaipur.

oyed as Casual
New Fatehpura,

OA No.538/2011

1. Jai Singh Sarangdevot S/o shri Ni%bhay Singh Sarangdevaot, aged.about 29

years, R/o Brahmpuri,
Computer Operator in the office, of ITO Ward-1(1),6,
Udaipar.
2. Jaswant Singh S/o Shri Arjun Singh, aged about 32 years, R
Nathdwara, Rajsamand, at present cryployed as Casual Com
the office of CCIT, 6, New Fatehpura, Udaipur.
Kamlesh Kumawat S/o shri Ashok Ji Kumawat, aged abou

o

Kanod, Udaipur, at present employed as Casual

New Fatehpura,

/o Rasala Chowk
puler Operator in

t 33 yeéys, R/o 2

TA 41, Hiran Magri Sec.5, Udaipur; at present employed as Casual Peon in

the oftice of CIT, 16 Mumal Tower, Udaxpur
4, Kanhiya Lal Dangi S/o shri Ihkma f1:Dangi, aged about 35
Bhawarasiya, PO Daroli Udaipur, at-present employed as C
office of CCIT, 6, New Fatehpura, Udaipur.

yedrs, R/o village
asual Peon in the

5. Kishore Kumar Yadav S/o Shri Bheiu Lal Yadav, aged about 41 years, R/o
719, Krishanpura, Near Ganesh Takri, Udaipur, at present employed as Casual

OA No.539/2011

Driver in the office of CIT (A), 16, ML mal Tower, Udaipur.

L.
»\I\rlshanpma Gali No.1, Udaipur at.present employed as Casual Peon, in the

Kuldeep Smnh S/o Shri-Hari singly"Chauhan, aged aboit 35 );éax'é, R/o 31,

of\'hc\. of TRO, Udaipur, Newfatehpira, Udaipur.
"Nahesh Chandra Kulambi S/o Ram Chandra Kulambi, aged about 30 years,
R/o\\47 Meera Nagar, New Rampura Colony, Udaipur, at present employed as

, Lasual Computer Operator in the office of AO (DDO), Udaipur.

Maliesh N: agda S/o Shri Bhanwar Lal Nagda, aged about 30 years, R/o 174,

. ATakLu Hompura, Ganesh Tractor Kz Pass, Udaipur, at present employed as

Ca:uul Computer Opemtm in the office of ACIT, Circle-2, Udaipur..-
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LT 4, Manish Sanadhya S/o shri Shivprakash Sanadhya, aged about 28 years, R/o

A 44, Kailash Marg Jagdish Chowk, Udaipur, at present emplsyed as Casual

Lo Computer Operator in the office of ITO Ward-Dungarpur, 6, Newfatehpura,
Udaipur.

5. Manisha Sharma S/o Shri Pushkar Lal Sharma, aged about 33 years, R/o 258,
Ganesh Nagar, Pahada Udaipur,’ at present employed as Casual Computer
Operator in the office of CIT (A), 16, Mumal Tower, Udaipur. .

OA No.540/2011

l. Rajesh Rathod (Sunil) S/o shri Bliawar Singh Rathod, aged about 41 years,
R/o 71, Yadav Colony, Ambamata, Udaipur, at present employed as Casual
Peon, in the office of Guest Hcuse, Addl. CIT, R-2, 6 New Fatehpura,
Udaipur,
2. Rajmal mali S/o shri Nagji Maii, aged about 34 years, R/o Sichai Nagar,
Kherwara, Chittorgarh, at present employed as Casual Peon, in the office of
' Guest House, JCIT. A
o 3. Smt. Geeta Bai D/o shri Kalyaa Lal Ji, aged about 40 years, R/o 20,
Panchwati nagar Palika Colony, Chittorgarh, at present employed as Casual
Sweeper, in the oflice of Guest FHouse, ITO, Chittorgarh.
4, Sohan Lal Meena S/o shri Ram Lal Meena, aged about 32 years, R/o 155,
Nela Girwa, Udaipur, at present employed as Casual Cook, in the office of
Guest House, I'T Guest House, H.M. Sector-11, Udaipur.
S. Sunil Sukhwal S/o Shri Rajkumar Sukhawal aged about 24 years, R/o 350,
- Krishna Pura Udaipur, at present employed as Casual Peon, in the office of
Guest House, ITO Ward-2(2), 6, New Fatehpura, Udaipur.

OA No.54172011

1, Ambalal Gameti S/o shri Laluram Gameti, aged about 31 years, R/o 109
Kishan Poul Salvi Colony, Udaipur, at present employed as Casual Cook, in
the office of IT Guest House, H.M. Sector-11, Udaipur.

2. Deepak Dangi S/o Shri Nathu Lal Dangl R/o 21 Khatikwada, ‘Bedla, Udaipur

* at present employed as Casual Peon, in the office of Guest House, ITO Ward-

1(1), 6, New Fatehpura, Udaipur.
Dharmendra Kumawat S/o shri Om Kumawat, aged about 33 years, R/o 3
Nagar Parisad Colon, O/s Braham Pcl, Udaipur, at present employed as
Casual Computer Operator, in the office of Guest House, CCIT, 6, New
Fatehpura, Uaipur.
. Gopal Dangi S/o shri Ganesh La: Dangi, aged about 21 years, R/o Lakadwas,
® Mota Devra, Udaipur, at presert employed as Casual Peon, in the office of
i Guest House, ACIT, C-1, 6 New Fatehpura, Udaipur.

3. Jumme Khan Pathan S/o shri Akbar Khan Pathan, dged about 31 years, R/o
village Bathera Ki Saray, Droi;, Udaipur, at present employed as Casual
Computer Operator, in the office of Guest House, CCIT, 6 New Fatehpura,
Udaipur,

oI

OA No. 523/2011.

4'7;:?;{_*\“, . Jitendra Singh Rajput S/0 Shri Ratar Singh Rajput aged about 33 years resident of
o K 11-12, Ganesh Mandir Road, Gandhi Nagar, Bhilwara, at present employed as
asual Computer Operator, in the Office of Income Tax Officer, Ward No. 4,
" nilwara, Range Bhilwara.

5 . \"




A

Jitander Sharma S/o Shri Rameshwax Lal Sharma aged about 23 years, resident of
Vijay Singh Pathik Nagar, Bhilwara at ptesent employed as Casual Computer

Operater, in the Office of Income Tax Officer, Ward No.2, Bhilwara Range
Bhilwara.

o

Ratan Lal Sen S/o Shri- ‘Gopal Lal Sen aged about 32 years, Rvsidenf;of 17, Kawa
Khera. Bhilwara at present employed as Casual Computer Operator, in the Office
of Deputy Commissioner of Income Tax, Circle, Bhllwara Range Bhllwara

V 1slml Kumar Modi S/o Shri Jhamak, Lal Modi aged about 28 years Resident of
C-239, R.K. Colony, Bhilwara at present employed as Casual| Computer Operator
in the Office of Income Tax Officer, Ward No. 3, Bhilwara Range, Bhilwara.

wn

Abdul Qadir S/o Shri Abdul Mugeem Quazi aged about 24 years, Resident of In
Front of Idgah, Sqng,anc:li Gate, Bhilwara, at present employed as Casual

Computer Operator in the Office of Jomt Commissioner of In
Range, Bhilwara.

OA No. 524/201 1

1.
Shahpura Road, Sanganer, Bhilwara at present employed as Casual

Rajkumar Mali S/o Shri Rameshwar Lal Mali aged about 2]
-Computer Operator,

come Tax, Bhilwara

3 years, Resident of

in the Office of Income Tax Officer, Ward — 1, Bhilwara Range Bhilwara.

2. Bharat Kumar Modi S/o Shri Mohan tal Modi aged about 28
239, R.K. Coleny, Bhilwara at present employed as Casual Comp
Office of Income Tax Officer, Ward 4, Bhllwa’ a Range Bhilwara.

2

3. Gaurav Chouhan S/o Shri Ram Prasad Chouhan aged about
H 466, Kirti Nagar, Shastri Nagar Extention, Bhilwara at present
Computer Operator in the Office of Income Tax Officer, Ward No
Bhilwara. '

4. Pushpkant Sharma S/o Shri Nanu Rem Sharma aged about
Jnyan The. Kotri, District Bhilwara at pxet(nt employed as Casual
in tlie Office of Income Tax Officer, Ward 3, Bhilwara Range Bhilwi

OA No. 77/2012

Ram Sagar Meena son of Shri Sukhpal Meeﬁé,

years, resident of C-
uter Operator in the

21 years Resident of
employed as Casual
2, Bhilwara Range

31 years Resident of

Computer Operator,
ira.

=  Resident of House No.71, Ward No.27, Near LIC, Kila Road, e
Chittorgarh at present employed on the post of Casual .
Peon in the office of Income Tax Officer (DDO) »

Chittorgarh.

(By Advocate Mr.J.K Mishra in all the abovs c,ases)

India through Secretary, Central. Board of Direct Taxes,

o { Ministry of Finance,
//4 ( o G,overl nedt of India, North Block, New Dellii.
W ¢ 15 1 }e) B1 ncipal Chief Controller of Accdunts (Pr.CCA), Central Board of Direct
\‘x‘ 2 § iR : k"mes,)l\fé vLelln Iy
NE ’\Mi’@l!\ef Commissioner of Income Tax (CCA). C.R. Building, Statute Circle, B.D. Road,
\{’»:* .‘_,/.I_z,yp\ . A
Sere oL




»‘ 4, The Secretary to Govt, of India, Mmlstry of Personnel Public Grievances and

Pensions, Department of Personnel and Training, North Block, New .Jc,lln 110 001.
5. Chief Commissioner of Income Tax, 6, New Fatehpura, Udalpur

: Respondents
(By Advocate Mr. Varun Gupta forR 1103 & 5
- & Advocate Vinit Mathur ASGI with Aml\tu Mathur for R.4)
OA No.542/2011
1, Devilal S/o shri Dala Ram, aged about 25 years, R/o village & Post Moongra,

Via Balotra, Tehsil Pachapadam‘ District Barmer, at present employed as
Casual Computer Operator in the office eof Income Tax thcer Ward, Balotra
District Barmer.
2. Poonam Chand S/o Shri Hari Bhdjan, aged about 26 years, R/o C-7, Ram Bag
Kaga Colony Mahamandir, In th& office of Chief Commissioner of Income
Tax, Jodhpur.
3. Ashok Kumar Sharma S/o Shri Parmanand Sharma, aged about 36 years, R/o
Behind Mandore Krishi Mandi; Maderana Colony, Near Shishu Niketan
v School, Jodhpur, at present employed as Casual Computer Operator, in the
office of Chief Commissioner of income Tax, Jodhpur,
4, Barma Meeéna S/o shri Balal Meena, aged about 22 years, R/o 23 Laxmi
Nagar, Paota, C Road, Jodhpur 4 present employed as Casual Peon, in the
office of Chief Commissioner of Iiicome Tax, Jodhpur.

OA No. 5602011

1. Gaurav Sharma S/o Shri HariShankar Sharma, R/o House No.474,Ward No.9,
Bhatta Colony, Hanumangarh-335512 at repent employed as causal Data Entry
Operator in the Income Tax Office Harumangarh Jn.

2. Manish Sharma S/o0 Shri Rum Pratap Sharma, R/o House No.185, Ward No.11,
Bhatta Colony, Hanumangarh-335512 at repent employed as causal Data Entry
Operator in the Income Tax Office Harumangarh Jn.

3. Bhanwar Lal Mund S/o Shri Girdhari :al Mund, R/o ward No.6, Sector No.12-L,
Purani Kunja, Near Children Park, Hénumangarh—335512 Hanumangarh- 335512
at repent employed as causal Data Lnllv Operator in the Income 'lax Office
Harumangarh Jn

. OA No. 498/2011

v 1. Sanjay Kumar Kumar S/o Shri Haiish Kumar, aged about 25 years, resident of
Near Sarjawa Gate, Kumaharwadd, Sirohi, at present employed as Casual
Computer Operator in the Office of Ircome Tax Officer, Sirohi.

2. Sarwan Kumar S/o Shri Charan Das-zged about 27 years, resident of Keshar Bag,
- .., Harijan Basti, Behind Central Jail, Ratanada, Jodhpur, -t present employed as
i “ ‘Casual Safaiwala, in the oftice of Inccu'ne Tax under PRO CCIT, Jodhpur.

Dlﬁesh Teji S/o Shri Ramesh Teji, a;,ed about 30 years resident of House No.
‘104‘ Bombay Motor Choxaha Roai Near Bendra Acupuncture Jodhpur at

) av Pilkani Nari, bumupul District Pall, at present unployed as Casual
el /Computcr Operator, in the oftice of Income Tax Officer, Sumerpur, District Pali.




(4]

OA No. 4992011

S
gy

6‘/

’Ha.ri'Singl? S/g S'hri .Iai_ Singh aged about 40 years, resident of VIl Kumtia
Tehsil Bali, District Pali, at present employed as Casual Chgwkidar in the office

of Inzome Tax Oflicer, Mount Abu; District Sirohi.

1.

o

OA No. 500/2011

* Rajendra Gurjar S/o Shri Kishan Lal Gurjar aged about 39 yeérs, resident of

H.No. 173, Sardarpura 1% C Road, Jodhpur, at present empl
in the Oftice of Income Tax Joint CIT, Jodhpur.

oyed-as Casual Peon

Hansraj S/o" Shri Tulsi Ram aged about 21 years, resident of Kalal Colony,
Jodhpur at present employed as Casual Chowkidar in the Office of Income Tax,

CCIT, Jodhpur.

Gautam Samariva S/o Shii Mohan Lal Samariya, aged about

34 years, resident of

Gali No. 11, Kalal Colony, Jodhpur, at present employed as Casual Peon in the

Office of Income Tax, CIT [, Jodhpur.

Narendra Singh S/o Shri Kishore Singh aged about 21 years
2, Ganeshpura, Ratanada, Jodhpur, at present employed as
Office of Income Tax ITO (System), Jodhpur,

resident of Gali No.
Casual Peon in the

Vikram Singh S/o Shri Bal Kishan Singh aged about 31 years, resident of B-76,

Arvind Nagar, Air Force, Jodhpur, at present employed as
office of Income Tax. CIT - 1, Jodhpuy.

1.

o

OA No. 501/2011

Hari Ram Meena S/o Shri Badri Prasad Meena, aged about
C/o Rajendra Kumar Mahavar, Prithvipura, Rasala Road,
employed as Casual Peon in the Offize of Income Tax, Ward

Shailendra Shankhla S/o Shri Suredra Singh Shankh!a a

Casual Peon in the

Jodhpur, at present
—1(3), Jodhpur.

zed about 26 years,

resident of Manak Chowk, Jodhpur,:at present employed as Casual Peon in the

Office of Income Tax Ward 2 (2), Jodhpur.

Alok Vyas S/o Shri Jagdish Narayan, aged about 26 years,
7E, 39 Kudi Bhagtasani H.B. Jodhpur, at present employed
Office of Income Tax, Valuation Officer, Jodhpur.

resident of Seclor —
1s Casual Peon in the

26 years, resident of

Gulab S/o Shri Hari Bhajan aged about 33 years, resident o% Ram Mohalla, Kaga

Colony, Jodhpur, at present employed as Casual Computer (
of Income Tax Ward 3 (3), Jodhpur. ;- )

Dperator in the Office

Amit Pandit S/o Shri Hari Das agéd about 28 years, resident éf Udai Mandir,

Tilak Nagar, Jodhpur at present employed as Casual Peon in
Tax Officer (Audit), Jodhpur. '

in the Office of Income Tax, Joint CI7, Pali.

7

the Office of Income

.- Lal Chend Nath S/o Shri Laxman Nath aged about 31 years, resident of 44-B,
»--Adarsh Nagar, Pali, at present employed as Casual Comp
“Office of Income Tax, Joint CIT, Pali;

‘Amar Singh S/o Shri Ram Karan Singh aged about 26 years, resident of House

No. 346. Subhash Nagar A, Pali, at présent employed as Casual Waterman / Peon

uter Operator, in the

Y, 1\
A
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Ishwar Sharma S/o Shri Parshram Sharya, aged about 26 years, resident of House

No. 52, Rajendra Nagar, Near Mahila Police Thana, Pali, at presect empioyed as
Casual Waterman / Peon in the Office 0, Income Tax, Joint CIT, P.m

Sharwan Kumar Bhati S/o Late Shri B inja Ram aged about 34 years, resident of
Vill. and PO Barsa Via Marwar Junstion District Pali, at present employed as
Casual Waterman / Peon in the Office "‘o'f Income Tax, Joint CIT, Pali.

Lalit Kamar S/o Shri Bhanwar Lal age <. about 25 years, resident of Vill. and Post
Indra Colony, Raiko Ki Dhani, Khmwua Via Marwar Junction, District Pali, at
present cmployed as Casual (,ompum Operator, in the office of Income Tax,
Joint CI'T, Pali.

7
OA No. 50272011

1.
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Lalit Gehlot S/o Late Shri Mangi Lal aged about 27 years, resident of Vill. and
Post Dhamli, Via Marwar Junction, Pali, at present employed as Casual Waternan
/ Peon, in the Office of Income Tax, Joint CIT, Pali.

Tulsi Ram Jod~S/o Shri Khema Rar aged about 32 years, resident of 352,
Subhash Nagar — A, Pali, at present employed as Casual Sweeper / Safaiwala, in
the office of Income Tax, Joint CIT, Pali.

Sharwan Vyas S/o Shri Ganpat Lal aged about 29 years, résident of 5, Sunder
Nagar, Behind Bangad College, Pali, lat present employed as Casual Computer
Operator in the Office of Income Tax, Joint CIT, Pali.

Smt. Bhanwari Devi Wife of Late Shri Tara Nath, aged about 37 years, resident of
C/o Income Tax Office, Nagaur, at present employed as Casual Peon in;the Office
of Income Tax Officer, Nagaur.

Kailash Kumar Chawariya S/o Shri Prem Ram aged about 36 years, resident of
Behind Ganesh Talkics, Sumerpur, District Pat employed as Casual Pcon /
Safaiwala, in the Office of Income Tw( Joint CIT, Pali.

Dmcsh Vaishnav S/o Shri Hari Ram ‘)/alshnav, aged about 22 years, resident of
Railway Station, Mokhalsar, District Jalore, at present employed as Casual
Computer Operator in the Office of Income Tax Ofticer, Jalore.

OA No. 51172011
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Vinod Godara S/o Shri Sahab Ram aged about 29 years, Resident of Ward No.
13, Adarsh Takeej Road, Purani Abadi, Sriganganagar, at present employed as
Casual Computer Operator, in the Office of Income Tax ACIT, Circle
Sriganganagar. ’ e ' ' '

Ramesh Soni S/o Shri Balram Soni aged about 23 years, resident of Ashok Nagar
- B, New Child School, Sriganganagar at present employed as Casual Computer
Operator in the office of Income Tax JCIT, Range Sriganganagar.

Randbxir Kumar S/o Shri Lal Chand dg,(.d about 25 years, resident of Village 36

LNP Tlel Padampux 811 angamgax at present employed as Casual Compufer

lash Chander S/o Shri Blmnwau Lal, aged about 29 years, resident of Ward
11 Behind Sukhwant Cinema, Purani Abadi, Sriganganagar, at present
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OA No. 51272011

0

employed as Casual Waterman '/ Peon, in the office| of Income Tax,
Sriganganagar. '

Sohan Singh S/o Shri Raj'r Kumar Sziini, aged about 24 years, resident of C/o 55-
56, Ward No. 2, Bharat ngal Purani Abadi, Sriganganagar, at present employed
as Casual Watunmn / Peon, in the ofﬁce of Income Tax, Sriga ganagdr

I

o

0OA No.517/2011

Mohd. Irfan S% Shri Mohd. Gulfamaged about 25 yers, resident of Ada Bazar,
Mochhio Ki*Ghati, Niwar Gharo K4 Muhalla, Jodhpur, at present employed as
Casual Peon in the office of Income Tax CTIT, Jodhlpur.

Vikram S/0 Shri Manohar Lal aged; about 27 years, resident f Quarter No. C-
36/11, Reserve Police Line, Ratanada, Jodhpur at present e .ployed as Casual
Peon. in‘the office of Income Tax, CCIT Hgqrs., Jodhpur.

Rattan Lal S/o Late Shri Gyarsa Lal aged about 48 years, resident of Plot No. 68,
Indra Colony, Near Sati Mata Mandir, Jodhpur, at present employed as Casua]
Salaiwala / Sweeper in the Office of Income Tax, PRO, CCIT, odhpur

Kishore S/o Shri Puran Das Dharlwal aged about 29 years; resident of Inside
Jalori Gate, Harijan Basti, Madho Bag, Jodhpur, at preseit e poned as Casual
Safaiwala / Sweeper in the Office of Iticome Tax Officer. «

L.

(O]

"
L

. CIT Bikaner.

Vimal Kumar Swami S/o Shri Niranjaﬁ Lal Swami aged 33 years, Resident of C/o
Shashi-STD PCO, Tilak Nagar, Bikdner, at present employed as Casual Data
Entry Operator in the Office of ITO, Ward 2(2), Bikaner.

Krishan Kumar Kansara S/o Shri Maihp,har Lal Kansara, aged about 25 years,
Resident of Golchha Mohalla, Bikaner, at present employed as Casual Data Entry
Opualm in the Office of JCIT, Rangc— 1, Bikaner. :

Madhuri Sarswat D/o Shri Kamal KlshOre Saraswat aged about 22 years, resident
of Panchmukha Road, Behind Kalimata Mandir, Rani Bazar, Bikaner, at present
employ ui as Casual Data Entry Opelator in the Office of ITO (TDS) Bikaner.

Shravan }\umal Shankhla S/o Shri Magha Ram Shankhla aged ~about 22 years,
resident of Ward No. 19, Shriramsar, Bikaner, at present employ d as'Gasual Data
Entry Operator in the Office of ITO, Ward 2(1), Bikaner.

Mabhendra Singh Parihar S/o Shri Gulai}};iSingh Parihar, aged about 28 years, Shri
Karni Sewa Sansthan, FCI Godam Road, Indira Colony, Bikaner, -at prescnl
employed as Casual Waterman in the Oiﬁce of JCIT, Range -~ 1 Blkaner

Ravindra I\mmu S/o Shri Bhanwar Lal: aged about 25 yearb R 51dent of 169-B,
Sadul Ganj, Bikaner, at present employ,"d as Casual Waterman in the Office of
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OA No. 518/2011 ST

L. Sharwan Kumar Meghwal S/o Shri Gebi Ram Meghwal aéediabout 36 years,
_ resident of Ward No. 19, Meghwal'Mohalla, Shriramsar, Bikaner, at present
employed as Casual Waterman in the Ofﬁce of ITO (Tech) Bikaner.

2 Hari Prakash Suthar S/o Shri K1shan Lal Suthar aged about 31 years; resident of
Near B.D. Kalla House, Daga Mohalla, Bikaner, at present employed as Casual
Data Entry Operator in the Office of Il' O, Ward 1 (2), Blkaner

(9% )

Rajesh Kumar Jhungh S/o Shri C’lampa Lal Jhungh aged about 26 years,
resident of Opp. Nagar ngam Bliandar, Kamla Colony, Bikaner, at present
unployu.l as Casual Sweeper, in the olllcc of JCIT Ran[,e 1 Bll(aner

4. Mahenden Kumar Ramawat S/o Slm Gopal Das Ramawat aged 29 years, resident
of Behind OBC Bank, Chhimpon Ka Mohalla, G.S.Road, Bikaner 334001, at

present employed as Casual Data Ennv Opexator in the Office of ITO, Ward 1 (4),
Bikaner. : :

by “l .

5..  Praveen Sharma S/o Shri Charanjeet aged 29 years, resident"of Ward‘ No. 8, Near
Shiv Mandir, Kashmiri Mohalla, Jetsar, District Sriganganadgar, at present
_employed as Casual Data Entry Open :or in the Office of ITO Suratgarh

6. Sukhvinder Singh S/o Shri Gurmej bnnh aged 29 yeals resment of House No.

145, Jakhad Colony, Near Agrasen l\.a aar, Sriganganagar, at present employed as
Casual Waterman in the Office of ll ’\ Suratgmh

OA No. 51972011

1. Kamal Kishore Swami S/o Shri Manuman Das Swami aged about 26 years,
resident of Outside Usta Bari, Netr Harsholav Talab, 1Chhota Ranisar Bass,
Bikaner — 334001, at present emp: o\/ed as Casual Da.a Ent"y Opelator in thc
Office of CIT (A), Bikaner. : I

2. Shiv Kumar Swami S/o Shri Halluriian Das Swami ‘aged -a'bo:ot 32 years, resident
of Outside Usta Bari, Near Harsholay Talab, Chhota Ranisar Bass, Bikaner 334

001, at present employed as Casual Data Entry Operator in the ‘office of ITO,

Ward 1 (3), Bikaner.

= Opp. Nagar Nigam Bhandar, Kamla Colony, Blkaner at present employed as
Casual Sweeper in the Office of CIT, 31kaner :

4. Ram Swaroop Meena S/o Shri Moha_n Lal Meena, aged about 36 years, resident

of Village Bamrda, Mukam Devli ‘Ki Dhani, Post Chokd1 1Via Chala, Tehsil

N Srimadhopur, Sikar 332 737, at present employed as Casual Waterman in the
. \K % Ofﬁce of JCIT, Range - 1, Bikaner. - :

N Nlrmal Kumar Kheriwal S/o, Shrl u.Ja Ram Khednwal aged about 37 years,
1e51dent of 33, Chankaya Nagar, Ol¢ hiv Bari Road, Bikansr:334 003, at present
\erj;pIO) ed as Casual Data Entry Ope -ator in the Oihce of ITO (Tech ), Bikaner.

_ 3 Jitendra Jhungh S/o Shri Champa ljal Jhungh, aged about 33 yearsA resident of




OA No. 16/2012 12 .

Yashwant Kumar Rawal S/o Shri Bhanwar Lal Rawal,
Resident of Village Sarncshwarji, Poct Office Mandwa,
Dist.Sirohi, at present employed on the

Post of Casual Chowkidar in the office of .

Income Tax Oftice, Mount, Abu,Dist.Sirohi.

OA No. 482/2011

3 o 1. Tabish Anwar son of Shri Anwar Hussain,
Resident of 164, Mohan Nagar-A, BJS Colony
L _ Jodhpur at present employed as Casual Computer
. Operator in the office of JCIT-I, Jodhpur,

g . Jagdish Singh Rathore son of Shri Mangu Singh, -

k Residunt of Near Kalka Mandir, Maderna Colony, |
Jodhipur at present employed as Castial Computer ,
or Operaior, in the office of Income Tad War-1 (1), Jodhpur.

(OS]

Rajendra Kumar Parihar son of Shri-Om Prakash Parihar,
Resideat of Indra Colony, Mahama: 1d1r Jodhpur
Do : At present employed as Casual Com:puter Operator,

; In the office of Income Tax Ward-I(2 Jodhpur.

4, Kanhaiya Lal Son of Shri Basti Rani,
Resident of Gali No.1, Gandhipura, BJS, Jodhpur -
At preent employed as casual Compiiter Operator in the office
Of Income Tax Ward-1(3), Jodhpur '

U

. Vipul Tandan son of Shri Krishan I(umar Tandon,
| Resident of 25/E-29, CHB Jodhpur at:present
Emploved as Casual Computer Operstor
| lis the office of Income Tax Ward-I(3) Jodhpur.

O A No. 4832011

! 1. Ramesh son of Shri Gopi Lal,

| Resident of Gandhi Chowk,Sardar Patel Marg,

| Jalore a: nresent employed as Casual ..

_ Comp.iter Operator in the office of Inseme Tax
o Officer, Jalore.

2, Raju Ram Mali son of Shri Amara, resident of

Behind FCI Godown, Jalore at presen: employed
| As Casual Chowkidar in the office of fr‘come
Tax Officer, Jalore.

Nalpat Lal Parihar son of Shri Chhog,a Ram,

| 3 : ) "Reésident of Indra Colonyu, Kalapura & ‘Livganj
S -'j‘--;_ Dist. Sirchi at present employed as Casual

L **«Chowkidar in the office of Income Tax Ofﬁce1

= Sirdh '

lels,sh Chandra son of Shri Maoan Lal

7 /Resxdent of Near New Bus Stand, Gali No.2,

- Sirohi, at present employed as Casual Waterman

- in the ottice of Income Tax Officer, Sug ‘hi.

ua‘.- .




(9]

Iz

Smt.Lalita wife of Shri Himamt Kum: Az, resident of
Near Old Police Line, Jhupdi Road, § >1 rohi at present i
employed as Casual Safai Kmmachal in the ofﬁce of Income
Tax Officer, Sirohi.

OA No. 484/2011

1.

[
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Jitendra Kachawaha son of Shri Mistri Lal
Resident of Near Raj Mahal Middle $chool,
Ajay Chowk, Jodhpur at present employed as Casual - .
Computer Operator in the Income Tax Office, Clrcle L I odhpu

Deep Singh son of Shri Bhanwar Ssmz,h '
Resident of Mata Ji Ka Gole Mandir, Maderna Colony, -
Jodhpur at present employed as Casual Computer
Operator in the office of Income Ta\ ‘Ward-2(2) Jodhpur

Ugam Singh son of Shri Chandra Sxm,h resident of

Near Kalka Mandir, Maderna Colony, Jodhpur at -

Present employed as Casual Computer Operatorin - .. .
the office of Income Tax Officer (Tech), Jodhpur. = -~

Kushal Singh son of Shri Bhanwar Singh, NS
Resident of Mqta Ji Ka Gole Mandir, Maderna CoIony,

Jodhpur, at present employed as casua] Computer -
Operatm in the office of Income Tax: Ofﬁcer (Audlt) J odhpur

Daulat son of Shri Suraj, reoxdent of - -
Opp.Mahamandir Railway Station, Ram Bag Scheme,
Jodhpux at present employed as Casual Peon

in the office of Income Tax Ward-I( 1)

Jodhpur.

O A No. 485/2011

o}
J.

Praveen Singh son of Shri Madan Singh
Resident of I/S Hem Singh Katala, Mahamandir L
Jodhpur at present employed as Casual Peon in the ofﬁce o
Of Income Tax, CCIT, Jodlipur. S

Mahendra Singh son of Shri Amar Smgh co ‘
Resident of Abaynagar, H.No.95-A, Niyatavera, Mangxa Pungm

Jodhpur at present employed as Casua: Chowkidar in the ofﬁce
of Income Tax, CCIT, Jodhpur. :

buxesh Kumar son of Shri Kishan Chaad Samariya. -
Resident of Kalal Colony, Gali No.9.

Inside Nagauri Gate Kila Road, Jodhpur at present :
employed on the post of Casual Chowkdmr in Guest o
House, CCIT Office, Jodhpur.

. Satveer Son of Shri Bhanwar Lal, resident of

,.PlotNo 3, No‘u Cenual Jau, Keshax Bz g, Ratanadé



OA No. 46472011
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Avun Kumar sori of Shri Hansraj ©
resident of H.No.,55, Prithvipura,
Rasula Road, JOdhlel at present employed

On the post of Peon, in Income Ta‘( Office,
Paota C Road, Jodhpm

Santosh Kuamr son of Shri Tara Chiand Chandel “
Resident of Gali No.04, Kalal Colony, Nagauri Gate
Jodhpux at present employed on thé post of Peon -+~
in come Tax Office, Paota C Road Jodhpur

R'.UU son of late Shri Bhanwar Lal, rumdent of H No 29
Shankar Nagar,Sangariya Fants,

Jodhpux at present employed on the‘post of Peon R
in h)com:., Tax Office, Paota C Road Jodhpm.

Mahx,ndm Gurger son of Shri Klb mn Lal Lal - .7
Resident of Plto No.173, Ist C Road; Paota Jodhpur Income

Tax Colony at present employed on the post of Peon
in Incoxm Tax Office, Paota C Road Jodhpur, - :

Chandra Prakash son of Shri Dev Das Rankawat =~ i~
Resident of Near Gokul Niwas, Umed Chowk,
Jodhpur at preSent employed on the post of Peon -
in Income Tax Office, Paota C Road, Jodhpur

Deepa Ram son of Shri Raju Ram, resident
Of near Income Tax Department, Balotra
Distt. Barmer at present r.mp]oyud on'the
Post of Peon/Computer Works in the
Oiﬁce ot Income Tax Officer, Balotra Distt. Bmmcr

‘l

A No, 46:/’011 '

o

S Res1dent of Gangu Chowk Mxthu

Gopal] Lal Prajapt, son of Shri Kana Ram
Resident of Om Colony, Gangwa Road,
Makrana, Dist.Nagaur at present emp loyed
As Casual Computer Operator in the office '
Of Incoxm Tax Officer (DDO) kamana Distt. Nagaux

Anamh Lal Saini sons of Shri Hardeez;_, Ram,
Resident of Near Trimurti Mandir,

Jhaira Talab, Makrana, Distt. Nagaur '
at plebul[ employed as Casual Compumr Oper ator in the ofﬁce
Of Income Tax Officer (DDO), Makarana Distt Nagaur

Tikam Chand Sen son of Shri Gordhas Lal

~

,f‘pr ent employed s Casual Pcon
in eao\i-‘ilce of Income Tax Officer (DDO)
Mak mnia lett Nagaur,
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. 4, Hukum Chand Sain son of Shri Gordhar Lal, o
L . Resident of Gangri Chowk, Mithri,, Tehsil Nawa City,
Dist. Nagaur at present employed as Casual B

Chowkidar in the otfice of Income Tax (thcu (DDO) .
Makarana, Dist.Nagaur.

" OA No.466/2011

1. Manoj Kumar Bora S/o Shri Magan Lal Bora, aged about 43 years, R/o
Gungsa Ki Gali, Lohiyon Ka Chowk, Nagaur, at present employed as Casual
Computer Operator in the office of Income Tax Officer, Nagaur,

Satyanayan Kansara S/o Shri Mulidhar Kansara, aged about '78 years, R/o
Kansara Ka Mohulla, Opposite Jazdamba, Ayulvcdlc MG Read, Nagaur, at
present employed as Casual Computer Operator in the office of Income Tax
ofticer, Nagaur.

Nitesh Toawat S/o Shri Narendra K.umau Tolawat, '\ged about 26 years, R/o
Tolawato Ki Pole, Machhion Ka ‘Chowk, Nagaur, at present employed as
| w Casual Computer Opucum in the oftice of Income Tax Officer, Nagaur.

! —“y 4, Narendra Meena S/o Shri Gokul lal Meena, aged about 29 years, R/o village
- Kalandlapma Tehsil Devli, District Tonk, at present employed as Casual

S8

(U8)

Chowkidar in the office of Income Tax Officer, Nagaur. - .
: 5. Laxman Singh S/o Shri Ram Dev, aged about 25 years, R/o Kasaiwara,
| o Nakash Gate, Nagaur at present employed as Casual Chow dd‘ 1 in the office
' of lncome Tax Oflicer, Nagaur,

OA No.407/2011

1. Chandra Prakash S/o Shri Rameshwar Lal Ramawat, ahged about 24 years,
R/o Azad Chowk, Ramawat Street, Barmer, at present employed as Casual
Cow puter Operator in the office of income Tax Officer (DDO}, Barmer.
Bhanwal Lal Chaudhary S/o Shri Gena Ram Chaudhary, aged about 20 years,
R/o village Ramsaria, Post Baitu Bhopji District Barmer 344034, ai present
employed as Casual Peon in the office of Income Tax Officer (DDO), Barmer.
3. Lalit S/o0 shri Gauri Shankar, aged about 24 years, R/o Jaswant Ki Ghati,
Batasagar, Jodhpur , at present empioyed as Casual Peon in the office of
Income Tax Ofticer, Ward-1I (I), CIT 1%, Jodhpur,
4, Smt. Lalita W/o Shri Ashok Kumar, aged about 36 years, R/o Kalu Khan
KiHaveliRasala Road, Jodhpur, at present employed as Casual Peon in the
! office of Income Tax Ofticers (TDS-1) (DDO), Jodhpur.*

[

—<£ "0A No.468/2011

~ 1 Inder Singh Chauhan S/o shri Babu'Singh Chauhan, aged about 31 years, R/o
Maderana Colony, Near Kalka Mata Mandir, Jodhpur At present employed as
Casual Labour (Peon) in the office of ITO TDS-IL, Jodhpur, .~ '

2. Pradeep Singh S/o shri Sawai Singh, R/o Sadar Bazar, Dhan Mandi, Jodhpur

at present employed as Casual Labour (Peon) in the ofﬁce of ITO TDS-II,

Jodhpur.

Amray Dan Charan S/o Bhanwer Dan, aged about 28 'years, R/o

| e Higlaghnagar, Laxman Ghati, Soorsagar, Jodhpur at present employed as

SEOUE - Casual Labour (Peon) in the office of ITO TDS-II, Jodhpur.

Manisha D/o.Shri Bali Singh, aged about 24 years; R/o Nathu Ka Nohra,

Kubian Ka Bas, Umed Chowk, sodhpur at present employed as Casual

- Coniputer Operator in the office of Asstt. Commissioner of Income Tax —

TDS-il, Jodhpur.

o
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(By Advocate Mr, JK Mishra in all the above ieases)

Versus

1. Union of India" through Seczetmy, Cent1a1 Board of Dlrect T Xes, Mlmstry of
Finance, Government of India, North Block, New Delhi. '

The Principal Chief COHIIOHCI of Accounts (Pr. CCA), Central Board of Direct
Taxes, New Delhi.

Chiet Commissioner ot Income Tax (CCA), C.R. Bulldmg, Qta ute Circle, B.D.
Road, Jaipur.

4. The Secretary to Govt. of India, Ministry of Personnel, Pubhc Gnevances and
Pensions, Department of Personnel and Training, North Block, New Delhi-110 001.
5. Chief Commissioner of Income Tax, PaotaCRoad Jodhpur-II, Jod] pur

Respondents

o

(&%)

with Ankur Malhm for R.4)

' 0A No.386/7oil S

1. Anil Kumar Solanki S/o Shri Bhauwm Lal Solanki, aged abo t 26 years, R/o
H.No.§, Baldev Nagar, Mata Ji Ka Than Road, Mangra Poonjla, Mandore,
Jodhpur, at present employed on the post of Peon in the ofﬁce of Commissioner
of Income Tax-I1, Jodhpur.
Deepak Parihar S/o Shri Dhanraj Dauh.zu aged abowi 23 yea s, R/o Mahyon
Ki Dhani, Pipar Road, Jodhpur, at present employed on the post|of Peon, in the
office of Assistant Commissioner of Income Tax (HQ), O/o Commissioner of
Income Tax-11, Jodhpur. ' _
3. Purkh Das S/o Shri Dhan Das, aged about 32 years, R/o Village Einjwariya,
Via Tinwari, Tehsil Osian, District Jodhpur, at present employed on the post of

Peon, in the oftice of Income Tax Ofticer, Ward-3 (4), Jodhpur., |

o

4, Prem Prakash Sahu S/o Shri Poona Ram Chaudhary, aged about 23 years, R/o -

Income Tax Colony, Mandore Road,-Jodhpur, at present employed on the post
of Peon, in the office of Income Tax Officer, Ward-1 (2), Jodhpur.

OA No.387/2011

1. Jaideep Solanki S/o Shri Nirmal Solanki, aged about 30 years, R/o “Mobhan

Villa™, Opp. Gokul Niwas, Umed Chowk, Jodhpur, at present employed on

the past of Computer Operator, in the office of Income Tax Officer, Ward-

3(1). Todhpur. i

e 2. Bhaaant Singh S/o Shri Kuku Smgh aged about 27 years, R/C LS, Colony,
Near Medical College, Jodhpur, at present employed on the pos::0:*Computer
Operator, in the office of Commissioner of Income Tax-11, Jodhpur. '
Mahaveer Singh Chaudhary S/o Shri Heera Lal Chaudhary, ged about 24

I

on the post of Computer Operator, ‘ia the ofﬁce of AddlL Co mlssmner of

Incowre Tax, Range-3, Jodhpur.
4, Rakesh Puri S/o Shri Govind Puri, a%d about 23 years R/o Ma a JiKa Than,
Mangra Poonjla, Mandore, Jodhpar. at present emplsy sed- ol -the post of
Computer Operator, in the office of Assistant Commlssmner of Income Tax,
Circle-3, Jdohpur.
Surendra Bhati S/o Shri Kishori Lak aged about 34 years, o Street on
%Inhonl of Shiv Mandir, Ratanada, Jodhpur, at present employed on, the post of
gomputu Operator, in the office of tncome Tax Officer, Ward-3(2;, odhpur

SERET

Cenlrg

years, R/o Income Tax Colony, Mardore Road, Jodhpur, at present employed ~
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. Union of India through Secretary, Central Board of Direct Taxes, Minislry of
Finance, Government of India, North Biock, New Delhi.

The Principal Chief Controlloer of Accounts (Pr CCA), Central Board of Direct
Taxes, New Dehi.

Chief Commissioner of Income Tax (CCA), C.R. Burldmg, btatute ‘Circle, B.D.
Road, Jaipur.

4. The Secretary to Govt. of India, Ministry of Personnel Public. Grrevances and
- Pensions, Department of Personnel and Training, North Block, New Delhi-110

o

6. Shankar Lal Parmar-S/o Late Shri Mana Ram aged about 35 years, resident of
C/o Shri Arj jun Singh Prajapat, P.No.8, Ram Nagar, Bhadwasrya Jodhpur, at
present employed on the post of Computer Operator 1n the ofﬁce of Income
g Tax Officer, Ward-3(4), Jodhpur, =
2 7.

! , (By Advocate Mr. JK Mishra in all the cases)

ll 4. Versus

I 1

|

'p

[

wl

— 001. ‘

. (By Advocate Mr. Var un Gupm forR 1to 3 and Advocate Mr Vunt Mathur ASGI wrth
Ankur Mathur for R.4)

0OA No.91/2012

| 1. Gauri Shankar S/o Shri Kishn Lal Maru,

: R/o Ward No.18, Naiyon-ka-Mohulla,|
Napasar, Bikaner at present
Employed as Casual Chowkidar, in the office

Of Assistant Commissioner of Income Tax
(Central) Bikaner.

[ (O]

Mohd. Umar S/o Shri Anwar A11 Rio T elyeon—ka-Mohulla ,
Near School No.9, Fad Bazar, Bikaner ‘
At present employed as Casual Watern:an

In the office of Assistant Commissioncr ¢f

Income Tad (Central), Bikaner.

| (By Advocate Mr, JK Mishra)

The Principal Chief Controller of AccoLnts (Pr. CCA) "C‘entral. Board of Direct
Taxes, New Delhi.

3. Chief Commissioner of Income Tax (CCA) C.R. Burldmg, Statute Circle, B.D.
Road, Jaipur.

4. " The Secretary to Govt. of India, Ministry of Personnel, Public Guevances and
Pensions, Depurtment of Personnel and Training, North Block, New Delhi-110 001.

i

l'

\ 5. Assistant Commissioner of Income I‘ac (Central),Ayakar Bhavan, Rani Bazar,
\ Blkaner

, ' Vs

| e )

! —%"" 1. Union of Jndia through Secretary, Central Board of Dnect Taxes, Mrmstry of
\ : Finance, Govunment of India, North Block, New Delhi.

; L

\.

N By Advocatc Mr. Varun Gupta forR lto3 & £ and Advocate Mr Vinit Mathu1 ASGI
l ~\nl\ux I\lnl'vu lor R.4)
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t Gopul Kasar /0 Shri Panna Lal Kasura; -

At present employed as Casual Computer Operator
In the oftice ot DCIT, C.C.I, Udaipur O/o the JCIT
Central Range, Udaipur.

Mukesh Gayri S/o Shri Vardi Chander Gayri,
At present employed as Casual Computer Operator

In the office of ACIT, CC.2 Udaipur O/o the JCIT, - i _f_.-‘ -

Central Range, Udaipur.

Harish Lakshkar S/o Shri Labh Chand inkshkar,
At present employed as casual-Computer Operator
In the office of JCIT, Central Range, Udaip’ur.

(U8 )

4. Miss.Priyanka Soni D/o Shri Arunji Swarnkar,
At present employed as casual Computer- Operator
In the office of JCIT, Central Range, Udaipur,

5. Moti Lal Dangi S/o Shri Puraji Dangi, !
At present employed as Casual Peon in the
Office of JCIT, Central Range, Udaipur.’

0. Rop Lal Dangi S/o Shri Dulaji Dangi,
At present employed as Casual Peon in the
Office of JCIT, Central Range, Udalpur

OA No. 173/2012

L. Pushkar-Lal Dangi S/oShri Udai Lal Dangi,
At present employed as Casual Driver
In the oflice of DDIT, Inv.], Udaipur
Ofo the Addl DIT, Inv.Udaipur.

o

Balu Ram Dangi S/o Shri Ram Lal Dang,l
At preser:t employed as Casual Peon, ‘

In the office of DDIT, Inv.2. Udalpur O/o the AddLDIT, =~ -

Inv.Udaipur.
3. Vijay Lohar S/o Kishan Lal Johar,
At present employed as Casual Peon, in the office of
the Addl DIT, Inv. Udaipur.

4, Poonam Chand Meena S/o Shri Narayan Lal Meena
At present employed as Casual Peon, .,
In the oflice of DDIT, Inv.2. Udaipur O/o the AddLDIT
Inv,Udaipur.

5. Smt.Sushila Bai Sonawat W/o Shyam Lal Sonawat,
At present c,mployed as Casual Sweper ,
In the oihce of Addl DIT, Inv. Udalpur

/

K mlesh Verma S/o lat Shri N.L. Velma
;Sant employed as Casual Computer Operator,

Q\Uxm of th DDIT [nv.2 Udaipur U/O the Addl. DIT Inv [Tdtgll)tlr’,,:




o 7. Yashwant Joshi S/o Late Shri Mohai: Lalji Joshi, ' )

At present employed as Casual Computer Operator,

In the oftice of DDIT, Inv.2. Udaipur O/o the AddLDIT
Inv.Udaipur.

(By Advocate Mr. JK Mishra in all the abeve cases)

‘ Vs.

I. Union of India through Secretary, (‘extral Board of Direct Taxes, Ministry of
Finance. Government of India, North Block, New Delhi.

to

|

l

| 3 The Principal Chief Controller of Accounts (Pr. CCA), Cenﬁaz Board of Direct
\ 3 Taxes, New Delhi.

!

l

|

3. Chief Commissioner of Income Tax (CCA), C.R. Building, Statute Circle, B.D.
Road, Jaipur.
4, The Secretary to Govt. of India, Mmlstry of Personnel, Public Grievances and
g Pensions, Department of Personnel and Training, North Block, New Delhi-110 001.
d 5. Joint Commissioner of Income Tax (Central Range), 3™ floor, Mumal Towers,
{ ‘ 16, Sahuh Marg, Udaipur.
| 0.
| i ~7  (By Advocate Mr. Varun Gupta for R 1to 3 & £
o " (NoneforR.4)
|
“ ORDER
Per: B K Sinha, Administrative Member
', ' These  applications have  heen  directed  against. the  order
- ,
.; : No.F/Mo/CCIT/IPR/ADAL.CIT (Hgrs) /2011-i2/710 dated 31/5/2011, of the third
E
{ . respondent [A1] and OM No0.49011/31/2008-Estt© dated 12.9.2008 of 4" respondent
\ v [A2]. As these ave the same cause of action, !l the applications are disposed of by this

common order.

| - f"f\Reliefs sought fpr:
» “(i) Thet the applicants may be permitied to peruse this joint application on
\ . behalf of five applicants under Rule 4(5) of CAT Procedure Rules, 1987.

(i) That impugned order dated 31.5.2011 (Annexure.Al) issued by 37
respondent may be declared illegai aad the same may.be quashed. The
responcents may be dirécted to make puyment to the applicant @ 1/30" of the
pay at the minimum of the time scale o) pay of the Group D staff plus dearness
allowances i.e, Rs. 292 per day as basic pay w.e.f. 17.2008 cnd applicants.
== _allowed with alf consequential benefits including the due arrears thereof. The

R B it :"3_;9 dated 12.9.2008 [Annexure.Al) may be ordered to be modified

P
A ?3‘_\‘5;“ dingly.

i
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' G)/ (iii) That any other direction or orders-may be passed in favour of the
applicants, which may be deemed just cnd proper under the facts nd’
circumstances of this case in the interest of justlce. :
(iv) That the costs of this application may be awarded.’) o
T2 All these OAs have been accompénied by Rule 4(5) Applicatioh for filing the joint

application. These have been allowed.

Case of the applicants

3. The case of the applicants in brief is that the applicants were initially engaged as

daily wage casuzl workers to work as casual computer operator/pepn etc. on the dates

gt . : . . R :.

mentioned against their names in Income Tax office along with the fi;educational /‘("’

qualification as per the chart below:

¢

| OA No. ; ' Name of applicant(s) Educational- * ~ “'fD_"atj from working
S : o i qualification |
OA531/2011 | Abdul Kadar .5 MA | 1.9.2004
! Ajit Singh Chauhan BA 1.4,2005
+, Bhunveshwar Paneri : BA - "1 15.4.2002
| Dinesh Jain B.Com | 12.5.2002
| Hira Lal Dangi 9 7th - .1 1.5.2007
OA530/2011 | Nagaraj Meena MA - ]11.5.2004
| Narayan Lal Dang . A 2.2.2010
| Narbada ShankarMenarlyal 8th 1.5.2003 -
' Narendra Bhatnagar BA . 1.7{2007_ :
- Narendra Purbia 11th 22.€.2005
‘0A529/2011 | Vikram Arya gt ~[1.20.2007
| Ramesh Kumawat : A .. {25002
! Prakash Harijan - 7t 4.2,2002 )
T . Iswar Lal Prajapat ! A 1.8,2005 i
! Amba Lal Meena o | 2.12004” R
OA532/2011  Manish Rawat | B.Com 1.2.2004: -3
* Manohar Singh Meena g" - . .|24p12010
¢ Padmesh Sharma MA - o 1.9:2007 - -
} Praveen Sandhaya BA . - |21,10.2005
| Pushkar Choudhary BA A 1.4].2004
{OA 533/2011 ; Vijay Singh Chouhan gt 24/11.2001
{ Vinod Kumar Chouhan o 1.10.2001
| Yogesh Meena , St 10/6.2002
i i Kishan Lal Meghwal : 8th .. 1 7:6.2005
| _ Mukta sharma | - - +1.10.2007




i OA 534/2011

. OA 536/2011

OA 537/2011

i
| OA538/2011
|
|
!

OA 53Q/2011

l
1
i
s

1
1
|
|

- OA'540/2011

|
|
R

[0A541/2011

i
i
I

,4:\* o

£ 0A 542/2011

.| 0A535/2011

t
|

v
|

r
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: Naresh Menaria BA 1.7.2007
~ Pankaj Joshi BA . 1.3.2007
Prashant Singh Ranawat MA 1.10.2001
. Rekha Gehlot 4" L 1.5.2007
" Rugesh Dangi 8th | 1.1.2005
. Teji Lal Meena. g 27.5.2011
: Tilkesh Soni MA 1.7.2007
! Yashwant Purohit BA 1.2.2004
' Niranjan Nath Bh 13.7.2001
! Dinesh Harijan 20.12,2004
© Kishan Lal Dang 9th 1.7.2006
Ravi Shankar Bagoria BA lind 5.12.2008
- Sashi Kala Gari Saksar - 5.6.2002
' Vishram Bairwa | 12" 2.3.2002
Bajrangi Yadav gt 6/2004
; Mahendra Singh Rathore 12th 12.4.2006
' Sohan Lal Dangi g 1,7.2007
Sonali Patwa MBA 10.1.2005
Sonu Chouhan gth 1.8.2005
Vardi Chand Dangi s ]5.6.2002
Varsha Mehta MAMBA . |20.9.2004
Jai Singh Sarangdevot BA 1.6.2002
Jaswant Singh BA -~ . | 16.6.2008
. Kamilesh Kumawat lind year BA 21.6.1999
Kanhiya Lal Dangi g" 6.11,1995
' Kishore Kumar Yadav 8th 1 1.4.1995
‘ Kuldeep Smgh gh ;[ 1.2.2005
. Mahesh Chandra Kulambi BA 1.6.2002
Mahesh Nagda, MA 16, 2002
" Manish Sanadhya BA 1.3.2008
_ Manisha Sharma MA 15.4.2002
. . Rajesh Rathod (Sunil) g .| 1.1.2001
| Rajmal Mali wh 14.4.2008
| Smt.Geeta Bali Saksar 11.4.95
Sohan Lal Meena - 20.12.2004
Sunil Sukhwal th | 1.12.2006
' Ambalal Gameti 7" 25:11.2004
" Deepak Dangi 1oth .| 17.3.2007
_ Dharmendra Kumawat DipEnge. - 15,1,2004
. Gopal Dangi 10th 7.7.2007
Jumme Khan Pathan 1th 1.6.2006
Devilal BA,PGDCA - | 1.7.2009
Poonam Chand 12" - 130.5.2002
_ Ashok Kumar Sharma MA B.Ed 19.11.2009
. .Barma Meena 9th 16.5.2011
i Gaurav Sharma MA o7t Nov.2007
Manish Sharma B.Sc (Maths) Nov.2007
8th . L AR
Bhanwar Lal Mund ___ ‘ 0| Aug. 2004
Sanjay Kumar Kumar BA 27.10.2006
Sarwan Kumar st 30.4.2007
, Dinesh Teji MA LLB 1.8.2003
Suresh Kumar BA 1.7.2006.
‘ HariSingh 5th 145004




T

0A 499/2011

i

| OAS00/2011

i
!

| 0A501/2011

. 0A 502/2011

| OA 511/2011

' 0A512/2011

'0A517/2011

| OA518/2011

' 0A519/2011

22

- Rajendra Gurjar gt

+ Hansraj gth

» Gautam Samariya g

i Narendra Singh 10th

| Shailendra Shankhala MA -

" Alok Vyas BA

| Gulab BA
Amit Pandit VA
Lal Chand Nath BA

" Amar Singh gth

 Iswar Sharma 10

i Sharwan Bhati g

Clalitkumar BA

' Lalit Gehlot o gh

{ Tulsi Ram gth

: Sharwan Vyas MA

; Smt.Bhanwari Devi g\

i Kailash Kumar Chawariya 12"

- Dinesh Vaishnav 10th

i Vinod Godara BA i

i Ramesh Soni B.Com-ll Yr

" Randhir Kumar BA

» Subhash Chander MA

~ Sohan Singh . 10th

" Mohd Ifran g
Vikram ’ 10th

i Ratan Lal Sth

| Kishore -

. Vimal Kumar Swami MA
Krishan Kumar Kansara 12"
Madhuri Sarswat BA
Shravan Kumar Shankhla BA
Mahender Singh Parihar g
Ravindra Kumar 8th

: Sharwan Kumar Meghwal gh

“Hari Prakash Suthar 8.Com

* Rajesh-Kumar Jhungh sth

. Mahender &uimar Ramawat MA
Praveen Sharma B

! Sukhvinder Singh 12t

. Kamal Kishore Swami B.Com

¥ Shiv Kuamr Swami BA.

' iitendra Jhungh 5t

| kam Swaroop Meena 7t

I Nirmal Kumar Kheriwal MA

! Raj Kumar Barupal BA

i Jitendra Singh Rajput BA

¢ Jitender Sharma BA 1IITI

_ Ratan Lal Sen M.Com

' Vishal Kumar Modi BA

" Abdu: Qadir BA-lI




0A 5242011 " Raj Kumar Mali - B.Com(U/S) | 24.8.2009 !
' Bharat Kumar Modi Dip.in‘infTzch 1 27.9.2010
i BSCIT
: Gaurav Chouhan Hr.Sc. 14.3.2011
. ._.jPushpkantSharma __ _ _ 2.1.2002
- | OA 16/2012 I Yashwant Kumar Rawal - 10" 1.10.2008
1 0A 77/2012 | Ram Sagar Meena 10" 1.€.2006
OA 91/2012 | Gauri Shankar g™ 1.1.2002
. :Mohd.Umar 10th Aug. 2007
0A 172/2012 I Gopal Kasara- MA DLL 21.2.2002
 Mukesh Gayri M.Com.BEd 18.6.2002
Harish Lakshkar BA, Bed Aug.2008
| Miss.Priyanka Soni B.Com.B.Ed Nov.2008
| Moti Lal Dangi 7" 1an.2002
| Roop Lal Dangi 8th April 2002
0A173/2012 i Pushkar Lat Dangi 10" 1.6.2006
| Balu Ram Dangi 12th 6.6.2007
| | Vijay Cohar BA I 1.4.2008
; { Poonam Chand Meena Sth 5.6.2007
Smt.Sushila Bai Sonawat semid 1.7.2008
Kamilesh Verma B.Com Alg.2007
Yashwant Joshi MA Dlp-Computer 8.6.2009
0OA 386/2011 Anil Kumar Solanki BA Il .27.6.2002
Deepak Parihar BA 6.8.2007
i Purkh Das BA st 20.12.2001
_|_Prem Prakash Sahu ) BA . 24.7.2007
i OA 387/2011 Jaideep Solanki BA 12.9.2002
Bhawani Singh BA Ist 20.7.2002
’ Mahaveer Singh MA 26.6.2008
Rakesh Puri 12% 6.8.2007
Surendra Bhati BA 4.8.%999
o i Shankar Lal Parmar | MA 18,2.2002 ~
0A 482/2011 | Tabish Anwar 12" 18.6.2007
Jagdish Singh Rathore BA 1.4.2003
Rajendra Kumar Parihar BA 6.7.2002
| Kanhaiya Lal BA 2.1;%832'004 |
Vipul Tandan 5.10.2006 i
BA
Ramesh MA 1.11.2007
Raju Ram Mali 5th 1.4.2008
Narpat Lal Parihar 9th 1.2.2003
Hitesh Chandra 9th 1.1.2003
Smt.Lalita 9 th 25.8.2003
+0&%84/2011 ! litendra Kachawaha BA | 15.16.2002
Deep Singh BA 4.9.2002
Ugam Singh BA 25.11.2002
Kushal Singh BA 25,10.2002
Daulat 8th 23.11.2006
0A 485/2011 Praveen Singh 12 th . 1..'410.2'002 g
Mahendra Singh 8th 1 15.5.1997 |
Suresh Kumar 8 th -1.12.2008
| Satveer - 8 th 21.6.2007
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4, The applicants contend that they were engaged on daily wages they have been

- L?
P2y

primarily performing auxiliafy office duties from time to time as per‘thg orders of their
officials in charge on full time duty of eight hours a day. There js ng difference between
C: fratyre Of. work entrusted to them and that being performed by the regular
\ ”;:w iéh they__have discharged to the full satisfaction of t"Le r:%x_;g;ondents. The
fA3] which inter alia provides that where the nature of work entrusted to
.\'Norkersuand regular employees is the same the casusi origers may be paid
at the rate of 1/30™ of the pay of the minimum relevant pay scale plus dearness
allowance for work of ‘eight hours a day. Where the work being done hy the casual
workers is different from the work done by a regular employee the casual workers may
be paid only the minimum wages notified by the Ministry of|Labour or the State

Govermnent/Un‘ion Territory Administration, whichever is higher a§_per’the minimum

|,

/[I
OA 464/2011 Arun Kumar 8 th | 1.5.1996
Santhosh Kumar 8 th .12.2007
" Raju 5th 0.5.1997
-Mahendra Gurger 8th .8.1997
Chandra Prakash BA Pass 1.5.2002
) ~Deepa Ram o BAPass | Sept.2007
OA 465/2011 Gopal Lal Prajapat 12 th pass 1.9.2006
Anandi Lal Saini 12 th pass ‘ Jan 2008
Tikam Chand Sen 10 th pass 18.2.2003
. ~ Hukam' Chand Sainj 1 12thpass 22.7.2007
0A 466/2011 Manoj Kumar Bora Notindicated ||15.3.2002 . |
M.Com ’ ,
‘Satyanarayan Kansara M.Com | |August, 2005
Nitesh Tolawat 8 th Dec. 2006
Narendra Meena ‘ 10 th 9.10.2007
. ~Laxman Singh , .. .|/16.10.2009
OA467/2011 ~  Chandra Prakash | Not 124.8.2009
‘ , ! mentioned™
Bhanwar Lal Chaudhary .do. 28.8.2005
Lalit 10" pass 1.1.2008
| smt. Lalita | 12%pass. . [12.42004
OA 468/2011 inder Singh Chauhan 12th 13.1.2000
Pradeep Singh 8 th 19.3.2008
Amrav Dan Charan BA 8.1.2002
Manisha - |BA 10.7.2008 N

1% ‘ ) ' A"
@ refer to OM No. 49014/2/86 Estt.(C) dated 7.6.1988 of the respondent
Rk
. :\} N
i

e -
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wages Act, 1948. Where a Department is already paying daily Wages ?‘ avhigher rate
the practice. is to. be continued with the approval of its Fi'nanciAal Advisor. The casual
workers are to be paid weekly off after 5%Ax:days of continuous work. The‘ DoPT issued
another cir'cular dated 10.9.1993 relatipg to the grant of tempqréry status and
regularization of casuqﬂlAworkers under‘the'; c;irgctives of the Principal Bench of CAT dated

16" Feb. 1990 in the case of Rajkamal aﬁd others Vs. Uol. [A4]. The guidelines dated
7.6.1988 would continue to hold good sim,:ultaneously.' Accordingly the-applicants were
being paid wages at the rate of 1/30% of ;che minimum of pay plus DA and it has been

L periodically revised. Tfie gujdelines of the DoPT for merger of the 50% of the DA with

basic pay dated 3~1.5.2004 have also betve_‘ng put into effect in respect of the applicants.

[A5]. In sum and substance by the time we reach 1.10.2010 we find that the applicants

have been paid Rs.292/- per day [A8].

5. The grievance of the applicants arige:; from the fact that the respondent No.3

issued an order vide h:s order date.d 31.5.26i1 [A1] that the recommendations of the 6"

Pay Commission are.applicable oﬁly to the;C‘asual Labourer§ conferred with temporary

status and are not applicable to the casual \-glorkers without temporary status. The same

order withdraws the earlier orders and direg_ts that the applicants be (p:aid'”at the rate of

R.s. 164/- péf'aay Wh'ere the nature of the work of casual workers is the same as that of
—

~tegular emplox;ées. The applicants have come to this Tribunal against the afore order

ST Gz
upeaa-dite

d f(.vcﬂ-\'e from the Ministry of Personnel Public Grievances and Pension vide its

[Al].__The learned counsel for the applicants:; contends that the impagned order is based

.

dated 12.9,2008 that the 6" Pa
RV i ¢
A j;)’e.rs with temporary status. The learned counsel for the applicants has

S

y Commis;sfon recommendations is éaly.applicable to

vt

:l‘
ihbat/"?t’he applicants were doing the same work as the regular workers and
S d L

\continued to do so. The 6" Pay Commissiori Report does hot exclude them specifically

-\ \and had'it been so it would have amounted to drawing distincticn’ between the same
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categories of workers violative of Articles 14 and 21 of the Constitution. ,fhey are being

treated as separate classes without there Being any intelligent differentia, amongst the

same. The applicants have also referred to the case of Surinder Singh Vrs. Union of

'

India AIR 1986 SC 584 and contend that the matter is no longer intégr?: witﬁ the passing

of the afore mentioned judgment.

Case of the respondents L

6. The counsel for the respondents has fully contested the OA. The principal

argument of the respondents is that DoPT OM dated 10.9.1993 [A5] was issued in

pursuance of judgment of Principal Bench of CAT dated 16.2.1990 to grant temporary ‘)r»*

status and regularization to those casual !'abour who were employed at that point of
time and had rendered_one year of cqntii\'-l.nogs.serviqe jn‘.Ce_l'_\fcr;l-GO\:le;'nment offices
other than in the Departments of Teleé;om, post and Railways. Thé DoPT had
subsequently:'issued a clarification vide OM No.40011/6/2002- stt@ dalted 6.6.2002
clarifying that the scheme relating to the g&?nt of temporary schemgva;' E)er order dated
10-09-1993 is not an ongoing sc‘h.eme but rather one one time disb;nsa£ion to those
who had been’giveh:temporary status on completion of 240 days|of work or 206 days in
case of offices having 5 days week. It wa';;v further clarified that thcse who had been

i v

granted temporary status would not be strioped of the same but the those who have

e

th

for grant of temporary status . The nature of work of these employees is different and

as such they are being given wages at the highest of the mini

//,/’::::'::p&gay The OM dated 12.9.2008 has hezn misinterpreted byiithe applicants as it

le's under the instant scheme on ’t%ﬁ;e basis of the scales of Group D employees
g - ~

: e
_ joined the service on a subsequent date cannot seek to derive dvantaéé of this order

um wages at Rs. 164/-




Facts in issue: -

i

7. After having gone through the pleadings of the parties and listen to their oral

submissions the following facts in issue emerge:

(i) Whether the applicants have been perfoiming tne same nature of
duties as the regular empicoyees?

(ii) Whether the reduction of wages as has been ordered vide the impugned
order [A1], violates Article 14 and 21?
(iii)  What relief(s) if any could bz granted to the applicants?
Findings

Whether the appllcants have been perfo:mmg the same nature of duties as the regular
‘1“\” employees? :

8. The recruitment of casual workers and persons on daily wages was reviewed in
the year 199§ on the basis of which the Department of Personne‘I and Training, Ministry
of Personnfel Public Grievances and Pensfohs,‘ issued OM ‘No. 49014/2/86-Estt© dated
7" June, 1988. This OM started by recogﬁizing that persons on d;i‘iy\wagés should not

be recruited for work of regular nature but only for work which is casual, seasonal or

S el T,
S ,««mta(mlt nt by nature for which regular posts cannot be created.

The OM further

~

employees is the same, thv casual workers may be pald at the rate of
. 1/30" of the pay at the minimum of the relevant pay scale plus
. dearness allowance for work of 8 hours a day.

(v) In cases where the work done by a casual worker is différent from the
work done by a regular enployee, the casual worker may be paid only
the minimum wages notified by the Ministry of Labour or the State:
Government/Union Territoiy Administration, whichever is higher, as per
the minimum Wages Act, ".‘1.948. However, if a Department is already
paying daily wages at a higfier rate, the practice could be continued
with the approval of its Financial Adviser. o

(ix) = Where work of more than one: type is to be performeu tf“rough the year
but each type of work does.,rot justify a separate reg_ular employees, a
multifunctional post may be created for handling those items of work
with the concurrence of the M'nistry of Finance.
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In the 'yejar 1993 the Principal Bench o‘:f Central AdministratiVe T

a judgment on. 16.2.1990 in the case of Ra’j)(amal and others Vs. Un

. under:

ped

“29. In the light of the foregoiné,f_:;f the aprplication is dispa
following findings; orders and directions:

(i) }}Ve hold that the present pré?&tice and procedug;e,;fé_lfd

ribunal delivered

jon of India and

. others (1990) 13 ATC 478 therein it issued‘_;qertain directions to the Govt. of India, as

sed of with the

wed by different

minjstries/departments and the offices under them in the matter of
engagement, disengagement;fqnd regularization of casual labourers on
the basis of their separate stfength of staff results in|inequalities and.
injustice. The Government of India, except the Ministry,of Railways,
should be treated as a singl:g unit in the context of engagement and

regularization of casual labourers;

(ii) The impugned orders daté_fd 12th October, 1989
respondents, are set aside an:d quashed.

(iiij  The respondents are directed to continue the services

passed by the

)fthe applicants

as casual laborers in the regular vacancies in the post of Group D arising
in the Ministry of Food and Civil Supplies and its offices at Delhi and to

consider their regularization in such vacancies;

(iv)  In case, no vacancies exist in the Ministry of Food and Civil Supplies and

its offices, they should be adjusted against the vaca,

1cies of Group D

staff, in other ministries/departments/attached/subordinate offices for

cppointment in accordance w:th the scheme directed to be prepared as

mentioned in parag¥zph 21 aﬁbve.

(v) The respondents are directégz’ not to induct fresh recruits as casual
labourers through Employmaat Exchange or otherwise, overlooking the

.éreferential claims of the applicants; and

The emoluments to be given.to the applicants till their regularization
should be strictly in accorda‘r;'f,ce with the orders.and instructions issued
by the Department of Persornel and Training. After their regularization,
they shall be paid the same:pay and allowances as régulqr employees
belonging to the Group D category.
The interim order passed on December 11 1989 and continued
thereafter directing- the respéndents that the status quo s regard the
continuance of all the four applicants as casual labourers, be

maintained is made absolute;*

T .

10. Even after the issue of the afore saifc'i‘: OM as it would appesr fr;o;_r}x.‘paragraph 2

R
<,

that the recruitment of casual workers would continue as contained' in: OM dated

7.6.1988. On:31.5.2004 the DOPT issued & revised OM vide No 49014/5/2004-Estt©
directing merg%-.r of 50% of the Dearness Alo ance with basic pay foiifi_CQmputation of

A

daily rates of wages of casual labcurer as und;é,r:

3
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“The undersigned is directed to say that references ficue lingn
received from various quarters se¢king clarification whether 50% of
Dearness Allowance merged with basic pay to Central Government
employees w.e.f. 1.4.2004 vide Miristry of Finance, Department of

Expenditure OM No.105/1/104-I1C dated ist March, 2004 would be

admissible to casual labourers for the purpose of computation of
their daily rates of wages.

The matter has been considered in consultation with the
Ministry of finance and it has been-decided that 50% of the Dearness
Allowance merged with the basic pay will be admissible to casual

3 labourers with temporary status drid also to casual employees who

are entitled to daily rate of wages with reference to the minimum of
the pay scale for corresponding reqular Group D official w.e.f ist
April, 2004 for the purpose of com.putation of their daily rates of
wages. The casual labourers entitled to daily wages not linked to the

; j . miniraum of the pay scale plus Dearness Allowance for correspondging

o Group D employees or casual workers/contingent employees engaged
on part time basis shall not be entitled to the above benefit.

This issues in concurrence with Department of Expenditure IC
U0 No.105/1/2004-IC dated 19" May, 2004.”

11 On the basis of the above circular? the respondent No.5 .issued-OM dated

9.7.2007, the |elevant part of Wthh reads as 1ollows

“In accordance with the instructior.:laid down in. the Department of
Personnel & Training Om No.49014,2/86-Estt© dated 7.6,1538 read
with COPT Circular No.49014/5/20¢4 dated 31/5/200%, sanction is
herebyv accorded to the payment of casual workers paid on daily wage
basis, where nature of work is the sume a that of the regular employees
at the rate of 1/30" of the pay at the minimum of time scale of pay of
the Group D staff plus Dearness Pcy plus dearness allowaices,. ie.,

1/30"™ of (Rs.2550/+ Rs. 1,275+ Rs. 1109.25/1338.75 ie., Rs. 164/- pr day
~ for8 hours of work a day.

2. Inc cases where the work done by casual work is different from the
work done by regular employees, tie daily wages payablesviil be Rs.
144/- per day in terms of Dy.labour Welfare Commissionier (Central)
communication Ref.No.Dy.LWC(C)/VA/R/2005/4000 dated 30.9.2005.”

12. The resgondent organization acknoWIedged that the work being done by the

,a-pahean\s was the same as that of the regu ier employees and they weie not casual
. P
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in recogmt:on of this

i \ hct wdmnttedl‘ < hc wages being paid to the- a; phcant were further revised vide letter




"7*18.1‘.20_»1‘1 :under ,,

- the multitasking scheme. It is interesting to;note that the es a much larger
‘which no regular
e of the records,

ints, to mention'a g

7N

eiters aidreturn -
i'that the scheme
as oh;ly*epplicable'

ye asked to revise

this scheme.

13. Admittedly, - the Scheme of 1993 was a one ti_me dispe his.issue has

nion »ofi India Vs, -

rmery of ..
) were in R

.6, Clause 4 of the Scheme l$ very clear that the confe
’temporory status is to be given to the casual Iobourers wh

order to
acqa(re temporary status, the casucvl labourer. should hav been in’
empi yment &s on the date of commvncen ent of the’ Scheme and he -
" shoulfd have also rendered a contm.lpus service: of AtAleost on_e year T
/ whlch means that he should have been engaged for a perlod of at least .. . -

s 2;10 gfavs in a year or 206 days in case of offices owlsc.:.w" E ,
et/ From clause 4 of the Scheme,, lt does no appear to be a general
ldellr'e to be applied for the purpose of grvlng ’temporary status to’

o aII the casual workers, as and when they mplet_ one year’s ;

‘\




continyous service. Of course, it IS u,J to the Unlon government to. .

formulate any scheme as and when /tl ; found necessary that the casuai...
labourers are to be given temporary status and later.they gre to he * -
absorbed in Group D posts: * Ui

8. The Division Bench of the Calcutta High Court In T.Rajakili V. Unlon of-
India WP(CT) NO.86 of 1999 (Cal)(DB) held that clause 7must be read ln;

a manner in which it does not render it unconstitutional.” The employers -
cannoi at their whim dispense with th° services of the casyai labourers
who hqve acquired “temporary’ status. The entire oblect of the 1993
scheme was to regularize all casual workers. To allow such uncanalised -
power of termination would also defeat the object - ‘of he Scheme, .
Dispensing with the services of a casial Iabourer under clause 7 ln our .
view, could be for mlsconduct etc. ?"'. _ : '

9. Having regard to the general scheme of 1993, \we are also of the view
that'the casual Igbourers who acquire ’temporary ‘status cannot be
removed merely on the whims and Jancies of the employer..If there is
sufficient work and other casual labourers are still to be erployed by - -
the employer for carrying out the worK the casual labourers: who have’ .
acquired ‘temporary’ status shall nct be removed from service as per ..
clause 7 of the Scheme. If there is serious miscon_duct'or‘ uiglation of
service rules, it would be open to the employer to dispense® with- the :
services of a casual labourer who had.qzquired the"temporary’status.”‘

e

14. Now -\)\vé come to the question that what is the .guiding'p'rincibi‘é_’_'\(;/:hereby the -
. . : . - Coatr s Ve g - e:’:i -
payment of daily wage workers should be m'ade. The';qu:e ti nsw red by the - - .

Hon'ble Apex Court in the case of Surinder Sin;qjl‘r and another V Th t:fngineer-in-Chief,

CPWD and others, AIR 1986 SC 584:

“One would have though‘that the fudgment ‘inthe ->: -
Nehru Yuvak Kendra's case (.,upra) concluded - further ,
argument on the question. However, Shri: VCMahajan,”':_-“.f ¢77‘~--j’ g
learned counsel for the Central Govenemnt reiterated ‘the - :
samg argument and also contended/ that the doctrme of ‘equ
pay for equal work’ was a mere abstract doctrme and 'thatl

‘Itof a\\//ttle surprised that such an argument should:‘bet
adl?ar?z\éti on behalf of the Central Government 36 years. after.
the' pas ing of the Constitution and 11 years . afterl the Forty
Secqﬁd 'mendment proclaiming Indla as.a Soc:allst republlc,.
Th/éj t«’wtral Government like all ‘crganism of the" State fs.

N

z,yrl[?ted to the D/rect/ve Prmc:ple‘ of State Pollcy and Art.30
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Mohan Lal Bakshi V Unlon of India. (supra) and t pomt out

. how the principle of equal. pay: for equal worl' i€ not .an
_abstract doctrine and- how it is @’ wtal and vigorous doctrine

" accepted through the world partlcularly "b/ il socialist

. countries. For the benefit of those. that,’ do not-seem to be
aware of it, we may: point: out h ot he_dec:s:on in Randhir
Singh’s case has been followed in’ many number f cases by
this Court and has been affirmed by a Constltutlon Bench of

~ this Court in D.S. Nakara V.Union oflndia (1983) 2 S_ R 165:°AIR
1983 SC 130. The Central Government the. State G"'i/ernments
and likewisg_all pubhc sector undertakings are: ‘xpected to
function like model and enhghtened en oners and arguments .

regularized. We hope that the:
appropriate action to regulanze the services of
have been in contmuous em loyme ~
months.” !

th an six’

wuth altogether. Under other condltlons the' ervlcesA ar protected The Hon’ble




is well recognized that a clrcu.ar from above doés not ’hanged the ground realities in

effect. Where the applicants have been performmg the dutles of a regular employee or

more and continue to do so is_ a fact thei statu cannot change overnlght by the mere

fact that a circular has been lss-Jed by a superior;authorityl'The third conclusion is that

by issue of the |mpugned oM c,ated 31, 5 2011'[A1] the materlal facts are not altered by

one stroke. of pen. What the appllcants were domg earller they contmue to do so
even after the issue of the impugned OM A already held that where the nature of
work remains to be the same as the regular.employaes t’ne"pa.yment wlll also continue
to be the same.
Whether the reduction of wages as has been ordered vlde the /mpugned order [Al]is

vialative of Article 14 and 21 ?

16.  The doctrine of equal;pay. forAequal‘f’l)\'/'ork_lf

reproduced. L

Article 14: Equality bdfore law:- The State shali nat deny to any person equuliiy
- .before the law or the _eq-;lal protection of the laws witiiin the territory of India.”

and has been the corner stonc for e} manyjudgmenté,decléiorls c=f various courts more

so of the Hon’ble Apex Court. lt is also to be noted'that it forms a part of the baSlL

frame work of the constltutlon as enunCIated in Hls Holmess Keshvanand Bharti

Sripadagalvaru and others Vs. State ofKerala nd anothe r, AIR 1973 SC 1461.Case.

Hence it has a[SD to be consrdered‘that once a set of workers have heen

S ),

,_wge‘ti\l 1g higher wages tc reduce the same on the baSlS of dlrecfwns from above does no:
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tirements to a lower income. -
i’t is also significant to note thaf"'t,no show cause‘ nofice has been issued to
he applicants s2tfore reducing their daily wag%é_s structure. While certéinly;"c e services
f the applicam‘l:s as decidexd in the case of;fUnio:n of India Vs. Moh;vnlal nd others,
(supra) can be dispensed with one mont:-h’s notice by means of a termination
':simplicitor. For reducing or altering the v;{:é;‘ge structure to tvheir disadvantage will
require prior show cause and giving them op|{.;ortunity of being heard. The principle of
agdi, alteram (‘% rtem is inviolate in such cazes. In any event, such a reduction is not
-justified in thé Eases in hand. | |
What relief(s) l‘ any could be granted to the a',Jpl'icants? |
19. Answer to the first two questions which go in favour of he applicants, obviously, persuade
the Tribunal to énswer this question too in their %;avour. In view of the vdiscussions n the above
issues we come to the conclusion that the unilateral action of the respondents inreducing the
wages of the arplicants without having given them an opport'unity to show cause Js violative of
not only the constitutional provisions but also tha principles of natural justice. It ijwhence}bad
under law. The following reliefs are, therefore, ordered: |
(1) ﬂ'he impugned order dated 312.5.2011_ [A1] is hereby quashed.
The respondents are directey. to continue making payment to the
applicants @ 1/30th of the p.:y at the minimum of the time scale of the
Group ‘D’ staff plus dearness .allowance ie., Rs. 292 per days as basic
Lay w.e.f 1.7.2008 with all consequential benef:ts l

No modification of the OM dz:.ed 12.9.2008 is warranted as the legality
crf the OM has not been in chzllenge nor would the. same be necessary

3 }jor granting the reliefs (i} ana (‘i).
(IV) “ :iNo order as to the costs.

\ ’)( No. 142/2012 in DA 534/2011 is lendered infructuous in view of the dlSpO

',\\ ;:E;‘abave/OAs ,\/ %/\

H;?ECKED(BK sf\7 pal |2 DA TR0 eV g e asan)
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